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NAME OF THE PARTIES S J Impex

Kavya Build-con Private Limited
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ORDER

CP No. 1175/I&BP/NCLT/MB/MAtU2017

Since it has been reported that the Consent Telms filed atong with the

withdrawal memo have allegedly misplaced, the certilied copy given by the

Petitioner is hereby talen on record and the Registry is directed to give certified

copy of the Consent Terms filed by them along with this order.
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SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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